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THE MINISTER OF STATE IN THE 
MINISTRY OF WATER RBSOURCBS 
SHRIMA TI KRISHNA SAHi) : (a) Hira-
kud, Salaodi, Mabaoad1 D::lta and Pouoru 
Irrigation projects in Orissa have been 
included in the Ceatrally sponaored 
Command Area Development Programme. 

(b) _.Contral assistance amountina to 
Rs. 687.03 Jakbs bas been reJeased to 
Orissa Government from 1985-86 to 
1987-88 during the VII Five Year Plan for 
execution of these projects. 

(c) The information received 10 far 
from the State Government shows that 
an area ot aoout 2. lU lakb hectares bas 
boen covered with field channels in those 
projects 1111 Decemb:r, 1987. 

Adoption of Villages in Andbra Pradesh 
by Baoks 

10027. SHRI V. TULSIRAM : Will 
the Mini:>ter of FINANCE be pleased to 
state : 

(a) the procedure and criterion for the 
adoption of villagos by banks ; 

(b) the number of villages in Andhra 
Pradesh 10 adopted by banks during the 
last one year ; 

(c) whether the number of villages 
adopted in Andhra Pradesh •s for Jess 
tb&n villages in other States, if so, tbo 
details thereof tog.:tb.:r with reasons 
therefor; and 

(d) the steps beans taken to adopt 
more villages in Andhra Pradesh ? 

THE MINl~TER OF ST ATE IN 
THE DEPARTMENT OF ECONOMIC 
·AFFAIRS IN THE MlNISTRY OF 
FINANCE (SHRI EDUARDO FAL-
EIRO) : (a) The village adoption scheme 
aims at concentrated and coordinated 
eft'orts to finance agriculturists in areas 
with significant aarlcultural potential and 
bavin1 preponderance of small farmers. 
The vi llaaes to be adopted are genera 1Jy 
1elected in cono;ultation with tho local 
aovernmental agencies and priority is 
1lvoo to those villaaea wbor1 cooperatlvo 

credit institutions have not made much 
headway to the desired extent. 

(b) and (c) As at the end of Decemb.or 
1986 (1ateat available), the public sector 
baoks naa adopted 19,738 v1Uaae1 in tbo 
State ot Andhra Pradesh. In terms of 
number ot viHage1 adopted, Andhra 
Pradesh ranks fourt b among various Statea 
and Union Terntories lo lbe country. 

(d) Reserve Bank of India (RBI) baa 
i!!UCd IUldtJiDCS, dated 14.3.19:::18, 10 the 
commercial ban.kl and regional rural 
banks re&atd1og I.be service area concept 
an relation 10 rura1 credit sys1em 10 tbe 
country. Under this, eacb bank branch 
in the rural and 1emi-ur ban areas of 1he 
country, mclud1og Andbra Pradesh. wall 
have a clc=&igna1ed service: area covering 
about U lo 2S ·vu!ages, and th¢ branch 
would be pramariiy 1espoos1b1e for meet-
ing the appropriate credjt needs of its 
service area. 

P111icblotala balancing resenoir scheme 
- of Andhra Prade-.b · 

10028. SHRI V. SOBHANADREES-
WARA RAO : Wall the Mimater of 
WATER RESOURCES be pleased to 
state : 

(a) whether the Government of Andbra 
Pradesh bas forwarded ·•Pul·cbmtala 
Balancing Reservoir" scheme for clearance 
from the Central Water Commission ; 

(b) if so, the details thereof ; and 

{e) the likely date b)' which this 
scheme wrlJ be cleared by Central Water 
Commission ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF WATER RESOURCES 
(SHRIMA TI KRISHNA SAHi) : (a) Yes, 
Sir. 

(b) and (c) The project costina 
Rs. 138.57 crores mainly aims to stabilise 
irriaatioo in the existing Krishna Dotta: 
Thia, however, bas been rcturoed for 
furtbor invnti11tioo1. 




